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REFERENCE TO THE LONG-STAN-

BVG DEMANDS OF PEOPLE OF
TRIPURA
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SHRIMATI ILA BHATTACHARYA
(Tripura); Madam ,1 thank you for giving me
a chance to raise an important issue about

Tripura.

Madam, the youths and students in
Tripura have courted arrest on 17th May,
1985 to draw the attention of the Centre to
the legitimate and longstanding demands of
the people of Tripura where 80 per cent of
the population are under the poverty line.
Because of the extreme backwardness of
Tripura due to lack of infrastructural
facilities like railways, road communication,
etc. the people of Tripura are suffering
much. Only 12 kilometres of railway lines
have been laid in Tripura go far. No sincere
effort has been made to set up medium
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or large-scale industries there. The demand for the
setting up of a paper mill, a second jute miil and
gas-based industries in Tripura which has been
raised time and again has been rejected. Even diesel
is not provided in sufficient quantity, as Tripura ig
totally dependent on diesel. I. therefore, urge the
Government to fulfil the fol-loin<* demands of the
people of Tripura;

The railway line should be extended from
Dharmanagar to Sabroom via Agartala.

Setting up a paper mill and a second jute mill.

Immediate establishment of gas-based industries in
Tripura.

For the upliftment of the condition of the tribals,
more funds should be provide to the Autono-

oious District Council

(5)More funds should be given
to the State for sanctioning of un
employment allowance to the un
employed youths, and for the deve

lopment of. the State.
Thank you.

REFERENCE TO HE DEMAND FOR
CENTRAL ASSISTANCE TO ORISSATO
OVERCOME DAMAGES CAUSED BY

RECENT NATURAL CALAMITY

SHRI AKSHAY PANDA (Orissa): Madam
Deputy Chairmen. | want to draw the attention of
the Government of India through you, Madam, that
it is a matter of deep concern that natural calamities
like tarnado, cyclone and storm have caused heavy
damage in the districts of Sambalpur, Cuttack,
Balasore and Keonjar of Orissa during th, last 15 to
20 days. In Sambalpur there has been a colossal
loss of human, life and cattle and animals, and a
very Irge scle damage to the dwelling houses of the
public and public institutions also heavy damage



45  Re.murder of 5CPI  [21 MAY 1985]

has also been caused to paddy and xabi crops.
The Slate is presen is passing through, several
drought conditions since September, 1984 as
there hau been no rain. The Chief Minister
has also visited he affected areas and the State
Government has given some help to ihe needy
persons. But it is not sufficient. The calamity
ii3 of such a nature that help from the
Government of India is badiy needed. In these
circumstances, | would request th
Government of Ind a, through you, Madam,
that a central team should immediately be
deputed to visit the spot and assess the loss
and help the State Government.

REFERENCE TO THE ACTIVITIES OF
EXTREMIST GROUP IN NORTH-
EASERN REGION

SHRI BOY KRISHNA HANDI
QUE (Assam): Madam Beputy Chair
man, | rise to mention some disturb
ing developments in the north-eastern
region. As reported in the press,
\arious extremist groups in the north
eastern region have reportedly agreed
recently to coordinate their activities
to achieve a “separate autonomous
region” Under the so-called "Brachin
Plan" which envisages formation of a
union encompassing the whole of Na
galand, Manipur, Mizoram, Arunachal
Pradesh, Meghalaya, the  tribal-domi
nated part; of Tripura, large parts of
Assam and Bangladesh's  Chittagong
hill tracts dominated by  tribal
population. This, they claim, is
a new thers shifting  their
demand from complete secession advocated
by these various groups earlier . The new
thesis envisages a separate North-Eastern
Region enjoying extensive self-autonomy and
only accepting the "tutelage of the India State
in select sphers like Defence and Extrnal
Affairs." This reported new move is just
another ruse to continue to destabilise the re-
gion in still another form. Finding a
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complete secession, which they advocated
earlier, rejected by the people they now hit
upon a new strategy to do the bidding of some
foreign powers which are out to destabilise the
region. The very proposal to include a part of
a foreign territory like Bangladesh perhaps
indicates their intentions. They have
reportedly given a fresh call to the pepple to
resort to armed struggle against the
Government of India till their demands are
met. Against the backdrop of Khalistan
movement and the Anandpur Sahib resolution
and in the wake of fresh spurt of terrorist
activities all around at the moment, this new
move acquires a significant note. It appears
that there are some attempts on their part to es-
tablish contacts and coordination with Punjab
extremists. The Government must tighten the
law and order machinery and launch a
vigorous" campaign involving the local
indigenous, people to bring home to the peop'e
of the region that this new move is just a
comouflage to their continuted terrorist
activities.

REFERENCE TO THE MURDER OF 5 CPI
WORKERS BY A TERRORIST GANG IN
BIHAR

SHRI INDRADEEP SINHA (Bihar): Madam
Deputy Chairman. | rise  to draw the attention
of the House to a shocking incident of ghastly
murder of  five  workers of the Com-
munist  Party of India by agang
of terrorists operating in Bihar. According
to the information supplied by a group of
Communist leaders who visited the place of the
incident, / person were killed on 14th May at
7.30 p.m. outside the office of the Communist
Party of India at tea shop where they were
sitting. The, names of the persons killed are:
Jagdish Prasad, Secretary of the Anchal i  party,
unit and miukhia of the gram.



